3525 Calling Attention

RAJYA SABHA

Saturday, the 17th May, 1969/the 27th
Vaisakha, 1891 (Saka)

The House met at eleven of the clock,
THE DEPUTY CHAIRMAN IN THE
CHAIR.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

CURRENT RACIAL VIOLENCE IN

MALAYSIA AND ITS IMPACT ON INDIAN

NATIONALS AND PEOPLE OF INDIAN
ORIGIN THERE.

SHRT CHITTA BASU (West Bengal):
Madam, I beg to call the attention of the
Minister of External Affairs to the current
racial violence in Malaysia and its impact
on Indian nationals and people of Indian
origin there.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
Madam, the Government of India are clo-
sely watching the current developments in
Malaysia.

According to official reports 75 persons
have been Lkilled and 277 injured in the
disturbances that are taking place. We are
sorry that such racial tension should build
up in a friendly country which has endea-
voured to establish a multi-racial society.
Our High Commission in Kuala Lumpur
has been in touch with the Malaysian
Foreign office and understands that no
Indian nationals have been involved in the
recent disturbances.

The situation continues to be tense. A
National Operations Council has been for-
med to deal with the situation.

We have every sympathy with the
Government and people of Malaysia and
are confident that they will be able to
resolve their present difficulties and restore
racial harmony.

SHRI CHITTA BASU: Madam, may 1
know from the hon. Minister whether it is
a fact that Indians have become special
targets for violence i Kuala Lumpur and
other places because the Victory Parade
which was held there was led, among
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others, by one Mr. V. David, who is also
of Indian origin and who won the Parlia-
mentary election there,

Number two, may I know from the hon
Minister whether it is a fact that there is a
heavy rush for exodus of the people of
Indian origin and Indian nationals there
and whether any announcement has been
made by the Government of India for
their quick and safe transit?

Number three, T should like to know
whether the Indian High Commissioner
there has so far sent any report to the
Government of India particularly in rela-
tion to the political sitbation prevailing
there and other allied matters,

Lastly, may I know from the hon. Min-
ister whether his attention has been drawn
to a statement made by the Home Minister
there to the effect that democracy is dead
there? What is the reaction of this Gov-
ernment of ours to that particular opinion
given by the Home Minister of Malaysia?
Does it signify that the Malaysian Parlia-
ment will be dissolved soon and, if so,
whether our Government  visualise any
change in our attitude towards the Govern-
ment of Malaysia in that particular event?

SHRI SURENDRA PAL SINGH:
Madam, the first question asked by the
hon. Member is whether the Indian com-
munity in Malaysia are a target of attack.
This is not correct, Madam. The people
of Indian origin living in Malaysia are not
a target of attack though it is reported—
the reports have not been confirmed yet—
that some Malaysians of Indian origin
have been involved in rioting and some of
them have been killed. It is very difficult
to say whether these people actually took
part in the rioting itself or they were just
victims of cross-fire and got hurt and
killed.

As regards the second question, namely
whether any special arrangements for their
transport or bringing them to India have
been made, this question does not arise
because the people of Indian origin in Ma-
faysia, irrespective of whether they are
nationals of that country or they are the
citizens of India, have the best of relations
with the local people because they are
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living a happy, contented and satisfied life.
Just because an upheaval has taken place,
it does not necessarily mean that we are
thinking of getting them back to India. As
soon as the troubles are over there they
will be quite safe and secure and they
will live happily there.

As for the third supplementary, whether
we have received any report from the
High Commissioner, we have received a
number of reports though at times the
reports are incomplete and sketchy. That
is understandable because of the disrupted
conditions prevailing in the country at the
present moment,

As regards somebody making a remark
whether democracy is dead there, Madam,
I have no information about that.

SHRI A. D. MANI (Madhya Pradesh):
Arising from this notice, may I ask the
Minister whether it is not a fact that a
large number of resident Indians who ap-
plied for the citizenship of Malaysia, their
applications have been kept pending for a
long time and that there is a good deal
of uncertainty about their future? May
1 ask him how many persons have applied
for local citizenship so far and have been
refused permission by the Malaysian Gov-
ernment?

SHRI SURENDRA PAL SINGH:
Madam, there are about 8,10,000 people
of Indian origin in Malaysia, 1 have got
a break-up here of their categories citizen-
ship-wise. Out of §,10,000, there are
1,60,000 Indian nationals and approximately
6 Iakhs of people who have already acqui-
red Malaysian citizenship. As I pointed
out, about 40,000 people are holding Bri-
tish and other passports. And approxima-
tely 25,000 people can be classed as state-
less. Madam, I have not got figures of
how many of them have applied for local
citizenship, how many  applications are
pending, etc. If the hon. Member will give
a fresh notice, we will try to make the
information available,

SHR1 A. P. CHATTERJEE (West Ben-
gal); The hon. Minister has just now said
that as far as Malaysia is concerned, it is
trying to build up a multi-racial society. I
know that the Indian Government landed
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on Malaysia as friends, particularly on Mr,
Tunku Abdul Rahman, during the conflict
between China and India in 1962. In
view of the fact that the riots seem to have
been instigated by Mr. Tunku Abdul Rah-
man when he found that his Triple Alliance
Party could not win three of the nine States
in Malaysia, and in view of the further fact
that he wanted to nullify the results of the
elections by obviously instigating racial vio-
lence therein by inciting one community
against another, and in view of the further
fact that it has already been brought to
the attention of the Minister that Mr. Tunku
Abdul Rahman or the people there at his
instigation are saying that democracy is
dead and the Parliament there is nearly
dead, will the hon. Minister say whether
the Government is thinking of determining
their attitude afresh in regard to Malaysia
which became a friend by accident with
us due to the Chinese conflict with us in
1962 knowing very fully well that Mr.
Tunku was more of a British stooge than
a democrat of that area?

SHRI SURENDRA PAL SINGH:
Madam, the question of reviewing our
policy and attitude towards Malaysia does
not arise at all. Our relations with that
country and with the Government there
are very cordial and very friendly, We
greatly appreciate and commend the multi-
racial policy which the Tunku has propa-
gated there and is trying to establish; he is
working very hard to bring about racial
harmony in that country, a country which
has so many ethnical groups. He has build
up an edifice brick by brick and has taken
great pains in doing so. Tt is true that he
is meeting with certain difficulties at the
present juncture for which we sympathise
with him. We are hopeful that with his
wise, political acumen and statesmanship,
he will be able to solve the problem satis-
factorily.
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SHRI SURENDRA PAL SINGH
Madam, first of all, as far as casualty 1s
concerned, 1t 1s true that I have men-
ttoned 75 casualties  But this 15 on the
basts of confirmed reports from there and
on the basis of the official news that we
have received from the Malaysian High
Commussion  We have also received news
and also heard on the radio that the
casualties are much higher than 75 But,
unless and until they are confirmed, 1t 1s
very difficult to give you any exact figure

As regards the question of giving protec
tion to people of Indian origin in Malaysia
who are passing through this very difficult
time there—as far as the Indian nationals,
are concerned, it 1s our responsibility to
give them all possible protection and aid
in the present difficulties  That 1s being
done by the High Commuissioner in Singa
pore

As regards the Malaysians of Indian ort
gin, Madam, 1t 1s the responsibility of the
Malaysian Government to provide ade-
quate protection to them and we have no
rcason to believe that this protection 1s not
being given to them

SHRI MULKA GOVINDA REDDY
(Mysore) Malaysia 15 a friendly country
and we have friendly relations with Malay-
sta We must be grateful to Malaysia for
1its support during our confiict with Pakis-
tan 1n the UN Security Council

I would like to know from the hon
Minister—it 1s reported in the Press that
properties of Indian nationals as well as
of persons of Indian origin have been ran
sacked though they have not been mvolved
and though there 1s no loss of hife—whether
properties have been looted by some of the
hooligans  These racial riots appeared to
have been started by the Islamic Party
which 1s a fascist, racialist party in Malay
sia 1 would like to know whether Malay
sia has asked for any support from the
Government of India, since both the coun-
tries are Members of the Commonwealth,
to give protection or to help the Govern-
ment there 1o restore normalcy

Regarding the Arr-India flights and the
Indian ships touching the ports in Malaysia,
may T know whether they have suspended
their flights and whether the ships that are
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touching the Malaysian ports have sus-
pended their voyage to Malaysia and what
protection are they giving to the Indian
nationals as well as persons of Indian ori-
gin whenever such things occur there?

SHRI SURENDRA PAL SINGH
Madam, as regards the question of looting
of properties and damaging of properties
of Indians 1 Malaysia, we took up this
matter with the Foreign Ministry of Malay-
sia and our acting High Commussioner spoke
to his counterpart m the Foreign Ministry
there and we were informed by them that
as far as they knew, no damage was done
1o the propersy of Indian nationals nor any
Indian national has been involved in the
looting or anybody killed.

As regards the properties of Malaysians
of Indian origin, 1t 1s very difficult
to say at this juncture as to the extent of
the damage or whether damage has not
been done at all because the conditions
there are very disturbed and the situation 15
fluid and the reports we get from there 1s
very sketchy and not complete. We can-
not say therefore >4y definitely about that
As regards Malaysia’s asking for any help
from a third country, Madam, we are not
aware of any help bewmng asked by Malaysia
cither from us or from any other country.
We hope that the Malaysian Government
will be able to solve this problem on their
own and there 1s no nced to ask help
from outside

As regards Arr-India flights, 1t 1s true that
Awr India’s normal flight has been sus-
pended for the time being because the
conditions are abnormal and they are dis-
turbed 1 Kuala Lumpur The same applies
to ships I think the shipping lines have
also suspended their services But, we hope
that very soon they will be restored as
soon as conditions return to normal

SHRI ARJUN ARORA (Uttar Pradesh)
Madam, may I know if Government 1s
aware of the fact that the riot started soon
after a widespread allegation that the
CIA of the United States was playing a
big part in the political life of Malaysia
and that some of the leaders of Malaysia
were accused of having accepted CTA
money? So much so that because of this
allegation, these leaders went to a Masud
and swore that they had not accepted
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CIA. money. Has the Government tried
to find out from its High Commussioner 1f
the CI A 1s responsible for these riots?

Secondly, in relation to the question of
Shri Mulka Govinda Reddy I want to know
whether the Government of Malaysia has
asked for any help This 1s an internal
affair of that country. It 1s good that the
Government of Malaysia has not asked for
any help. But the correct answer for the
Minsster to give 15 this.

AN
him.

HON MEMBER Don't correct

SHRI ARJUN ARORA May 1 know
Whether even if the Government of Malay-
sta or any foreign Government asks for
Government of Indias help for a solution
of 1ts own internal affairs this sort of help
will be given or not?

SHRI SURENDRA PAL SINGH
Madam, as regards the involvement of the
C I A 1 the whole affair, 1t 1s very difficult
for me to say anything about that because,
firstly, we have not got any information
and 1n the absence of that, I cannot say
anything about it  But, to establish the
cause of the trouble 1s also very difficult
because the news that 1s coming from
Malaysia, as I said earlier, 1s mcomplete
and very sketchy Unless and until the
things have really settled down and condt:
tions returned to normal, 1t 1s very difficult
to find out as to what exactly has triggered
off the whole trouble and what 1s the
provocation for it  We have been receiving
news by which we cannot make any deci-
sion  The reports are not complete. But
it has been made known that the trouble
started because the supporters of the two
political parties staged a certain demons-
tration 1n Kuala Lumpur soon after the
clection was over During their demons-
trations certain things were done or said
against each other The tension was there
and some unruly and antr-social elements

took advantage of the situation That
started the trouble
SHRI ARJUN ARORA  What about

internal affairs?

SHRI SURENDRA PAL SINGH This
1s an Internal matter So the question of
their asking our help does not arse.
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SHRI SURENDRA PAL SINGH.
Madam, it will not be proper for me to
comment on the internal political situation
mside that country. Malaysia 1s a sovereign,
independent State, There are a number of
political partics which are functioning with-
i that country. What thewr orientation 1s,
how they fought the elections, what they
are doing to move their Government, 1t is
very difficult for me to say. We have in-
formation about this M C.A., about which
the hon Member asked a question, that 1t
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1s a fact that after the elections were over,
the M C A did not get proper support from
the Chinese population of the country, and
thinking that they were not the rightful
representatives of the Chinese population
in the country, they withdrew from the
Alllance Party But we have also received
reports recently that the M CA has deci-
ded to join the Alliance Party again  These
are still unconfirmed 1 cannot say whether
1t 1s really correct or not

As regards the Members allegation that
damage to properties of Indian nationals
has been done and some Indtan nationals
have been killed and that the information
that T have given 18 not correct, I have
merely said that as far as our information
goes—we are basing our information on the
reports received from our High Commissio-
ner there and from the Malaysian High
Commussioner 1n New Delhi—we have been
given to understand that no Indian national
has been 1nvolved in any rioting, nor has
any Indian national been killed or any
damage has been done to their property
But 1t 1s very difficult to assess the facts
until conditions return to normalcy

st oA sfemw wafaa
F AN FToFIT TEAE AGT T,
AOF! AMAT T TET gav & 7

SHRI SURENDRA PAL SINGH 1
have already said that some damage has
been done to Malaysians of Indian origin

SHRi BHUPESH GUPTA (West Ben-
gal) When a question was asked about the
CI1A, the hon Mimster said that he did
not have much information about 1t and
he was not 1in a position to say anything
about 1t Surely the hon Minister 1s aware
that i April 1966 the New York Tuncs
published five articles plus an editorial n
which very authoritatively CI A activities
1n various parts of the world were exposed
after a very careful study In one of those
articles, 1t was pointed out how the CTA
was active 1n Malaysia and 1 Singapore
They had also said in that article, quoting
the Prime Minster of Singapore, that he
had been offered a bribe of three million
dollars

SHRI SYED AHMAD (Madhya Pra
desh) Only?
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SHR1 BHUPESH GUPTA You belong
to the Birla party Three million 1s “only”
for you For me it 1s not “only” Now,
three mullion dollars was offered to him as
4 personal bribe, not to the Government,
to cover up some CIA activity  The
Prime Minister revealed 1t to a pressman
and on that basis, it was published Also
other accounts were given about the CI A
dactivities m that region In view of these
things, may I know whether the hon Min-
ister has sent instructions to our mission 1n
Malaysia to find out by a special investiga-
tion or by whichever way open to them,
the extent of CTA, activity there and whe-
ther and how the CIA 1s operating in
this situation there? This 1s very essential
because we have to learn from this thing
Activities are going on here also So I
would lIike to know this from the hon
Mmister

SHRI SURENDRA PAL SINGH
Madam, what the CT A, or for that matter
any other agency, does or does not do n
a third country 1s really no concern of ours
and T am afraid 1 cannot make any com-
ments on that

THE DEPUTY CHAIRMAN Mr Man
Smgh Varma Your name s here Do you
want to put any question?
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SHRI SURENDRA PAL SINGH 1 have
dlieady said that the Indian community is
not a target of attack, but 1t 1s just possible
that when riots of this magnitude take
plice mn any place, some innocent people
may get hurt

N
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SHRI S S MARISWAMY  (Tamil
Nadu) Whatever mught be the views of
Chatterjees and Guptas here about Tunku
Abdul Rehman the country as a whole
would remember the day when he openly
declared mn India that he would stand by
India and not by China We all remember
that, and we are very sorry that such a
friendly and sisterly country 1s in trouble
now Now, Madam, the majority of the
people of Indian origin there are from
South India  So when [ ask this question,
you must not take 1t that I am asking this
question 1n a parochial way I want to
know whether 1in the melee between the
Malays and the Chinese, any of the South
Indians had been killed, and whether their
properties had been attacked I ask this
question because very anxious enquiries are
made about those people and whatever
information that 13 being given by the hon
Minister would not satisfy the anxious
enquiries that I am getting from Madras
I want the hon Minister to say whether
any of these people have been killed or
therr properties have been looted This
information 1s vital to South India Wil
the Government make some arrangements
to give publicity to whatever news they
get now and then”

SHRI SURENDRA PAL SINGH
Madam, we ourselves are greatly concerned
about the welfare and well-being of people

of Indian origin 1n Malaysia I have already _

said that in regard to people who are our
nationals our High Commuission there 1s
doing everything possible to protect them
and to give them all possible aid and help
We have every reason to believe that this
protection 1s being given to them As
regards Malaysians of Indian orgin, I have
already said that the local Government 1s
taking the necessary steps to give them all
possible protection But, as [ said earlier,
1t 18 just possible that some of these people
might have been killed, as reported, and
therr property damaged But that 15 some
thing which 1s bound to happen 1n a situa-
tion hke this What can we do about 1t?

THE DEPUTY CHAIRMAN  The

Calling Attention motion 1s over.

Now about the Lajpat Nagar incidents
Mr Rajnarain and others have taken my
permussion  But T am told that the Minis-
ter 1s going to make a statement We may

~
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wait for the Minister and after he makes
the statement, you can ask questions

Now, Mr Bhupesh Gupta

REFERENCE TO GOVERNMENT OF

INDIA'S REACTION TO NIXON PLAN

AND PERMISSION TO NATIONAL LI-

BERATION FRONT TO HAVE OFFICE
IN INDIA

SHRI BHUPESH GUPTA (West Ben-
gal) Madam Deputy Chairman, generally
nowadays we do not discuss the interna-
tional situation here It was a good prac-
tice which we were following but now-a-
days we are not

SHRI SUNDAR SINGH BHANDARI
(Rajasthan) It 1s a good practice

SHRT BHUPESH GUPTA It was a good
practice when we discussed the internatio-
nal situation But my friend 1s so much a
national that he would not look at the
world outside My interest lies 1n some
thing bigger than in some silly things here
Madam Deputy Chairman, I heard last
mght the All-India Radio giving the views
of the Government on the Nixon plan for
the Paris peace talks between Vietnam and
the USA In that broadcast the Govern-
ment of India 15 reported to have wel-
comed the Nixon proposals as a step for-
ward But when the National Liberation
Front a few days earlier made a ten-point
plan for the Paris talks the Government
of India did not come out with 1ts reactions
nor was there any such broadcast at all
They completely i1gnored 1t Anyhow,
nothing they said  The Government of
India has not yet said anything on the
subject on the floor of the House When
the Parliament was 1n session, disregarding
the Lok Sabha and this House, the Gov-
ernment took the lime of using official
agencies and giving official handouts to
the Press to broadcast to the world that
the Government of India more or less

welcomed the Nixon proposals  Madam,
1s the Mimister listening to this?
THE DEPUTY CHAIRMAN He 1s

listening to you

SHRI BHUPESH GUPTA Or, 1s he
thinking about the palace to which a
reference was made yesterday”

.



